Government of Jammu and Kashmir
Depariment of Law, Justice and Parfiamentary Affairs
{(Power Section) Civil Secretariat,
Srinagar/Jammu

Notification
Jammu, the 2™ of Febraury, 2018

Crnminal Procedure, Samvat, 1989, the Government hereby appoint the following Officers
to be the Executive Magistrates of the first class who shall exercise all the powers of an

Executive Magistrate of the first class within their respective terrtorial jurisdictions of
Distnict Kathua:-

S No | Name of the Officer Designation and place of posting.
S/ Shri
1 | Romesh chander Look After Naib Tehsildar Bani
2 | Surinder Singh | Look After Naib Tehsildar Backon
3 | Mohan Lal Look After Naib Tehsildar Duggan
4 | Abdul Majid Look After Naib Tehsildar Bhaddu
5 | Sudershan kumar Look After Naib Tehsildar Mandii =
6 | Naresh vara - 1 lLook After Naib Tehsildar Parnalla |
7 Zakir Hussain Wani Look After Naib Tehsildar Basohli 4]
8 Mehar Singh Look After Naib Tehsildar Bhoond l
9 | Karishan Dutt Look After Naib Tehsildar TDP Basohii
10 | Ch. Mohd. Ismail Look After Naib Tehsildar TDP Basohli
|11 Jagdish Raj Look After Naib Tehsildar Lohai Malhar
12 | Mohd Hanif = Look After Naib Tehsildar Duggain
|13 | Sardar Ali i Look After Naib Tehsildar RTIC Kathua |

By Order of the Government of Jammu and Kashmir

NO: LD (P) 2008/Kathua

Sd/-
(Abdul Majd Bhat)
Secretary to Government,

Dated: 02 -02-2018
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